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Drinking Water and Sanitary Facili-
ties at Punjab and Sind Bank
Branch at Ahmedabad

1916. SHRI KALPNATIT RAI. Wil
the PRIME MINISTER be'plgased to
state: "

(a) whether itr is a fact thst Re-
gional Office and twq branches of
Punjab & Sind Bank in Ahmezdabad
have no drinking water and saxitary
facilities for the last one vear a* their
offices; i : : .

(b) whether it fis also a fac: that
PSB. have not paid water tax=: for
the last five years; : N

(c) if so, whether this is notr ¢cea-
ting a health hazard for the staff
working in these offices; and :

(d) what action the Goverrment
propose to take to restore these f{aci-
lities? ‘ -

THE MINISTER OF STATE iIN
THE MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARI): (a) ta (d)

Punjab & Sind Bank has adrised
that though water was disconugoted

on 31st Defember, 1986 it was Tastor-
ed subsequently in ‘early March 1987.
The bank has also advised that while
taxes 'were paid in full for 1932-33,
the bank had filea an -

thereafter, against the double

- tion policy of the Municipal comunit-

ftee, and an interim stay against®re-
“covery was granted to the bank sub-
ject to payment of 33 per cent of
taxes for the year 1983-84. Taxes were

1



57

Written Answers

_pail in time. Taxes foj subsequent,
_ ¥ears have also been paid as per the
_judsement of the Judge, small causes
v courts.

@ceanographic Survey in Andhra
Pradesh Coast
#17. SHRI PRABHAKAR 'RAO
"KALVALA: Will the. PRIME MINIS-

" THR be pleased to state:
{a) whether -

any oceanographic

. survey has been: conducted in the

Andhra Pradesh coast; gn({i '

@) it so. what are the details
thereof”

E MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND THE MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
BNERGY. ELECTRONICS  AND
SPACE (SHRI K. R. NARAYANAN):

(ay Yes, Sir. The Natiopal Institute
of Oceanography (Goa), the Central
Marine Fisheries Research  Institute

(Cochin), the Geological Survey of
India, and the Oil & Natural Gas
Commission have conducted = surveys
in the offshore areas of Andhra
Pradesh “for -ocean  development  pro-
grammes.

(b) (i) The National Institute of
Oreanography have undertaken ' crui-
s23 with Gaveshani and Sagar Kanyq
off Andhra Pradesh coast and carried
out physical, chemical, biological,
zeological and geophysical | studies.
Surveys have -also been conducted by
them. for placer deposits, erosion,
sediments ele.

(ii) The Central Marine Fisheries
Research Institute have surveyed the
of shore areas of Andhra Pradesh

with Sagar Sampada and located seve-
ral new fishery grounds.
(iii) The . Geological Survey of

India have also carried out surveys
im the offshore areas of Andhra Pra-
Zesh and located minerals like Zircon,
Monarzite, Ilmenite etc. in the shell
sediments within territortal watérs.
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{iv) The Oil & Natural Gas Com-
mission have conducted surveys off

. Andhra Pradesh coast for the explo-

ration of Hydrocarbon.- So far, 32
wells have been drilled, of whicy five
wells have indicated the presence of
oil and gas and two have indicated
ﬂ:«e presence of gas. ’

Amouat sanctioned to Andhra Pradesh
soder Vinimum Needs Programme

1918. SHRI GOPALA RAO RAO: Will

the PRIME MRNISTER be pleased to
state the amount sandtioned to
Andhra Pradesh to implement the

schemes prepared under the Minimum
Needs Programme (MNP) in 1985
and 1986 ang the amount earmarked °
for the year 19872

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI SUKH RAM): The amount
allocated in the State Plan of Andhra
Pradesh to implement the schemes
under the Minimum Needs Program-
me during the years 1985-86, 1986-87,
for the
vear 1987-88 are; Rs. 9791 lakhs, Rs.
11244 lakhs, and Rs.- 14064 lakhs res-
pectively. ' .

Per Capila Cenfral Assistance to
States

191y, SHRI NARAYAN KAR: Wil
the PRIME MINISTER be pleased to
state what is the per capita Central
assistance . to the States of Madhya
Pradesh,  Uttar-Pradesh, §aharashtra,
Rajasthan, Gujarat, Haryana, West
Bengal, Punjab and Xerala during
the period 1580 to 1986; year wise?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI SUKH RAM): A stalement is
attached .= showing year-wise per
capita. Central assistance given to the
States of Madhya  Pradesh, Uttar
Pradeésh. Maharashtra, Rajasthan,
Gujarat. Haryana, West Bengal, Pun-
jab and Kerala during the period

_/1980-81 to 1985-86.



